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Bill Summary 
The Right to Information (Amendment) Bill, 2013   
 The Right to Information (Amendment) Bill, 2013 

was introduced in the Lok Sabha on August 12, 2013.   

The Bill amends the Right to Information Act, 2005 

(RTI Act). 

 In June 2013, the Central Information Commission 

held six political parties to be public authorities under 

the RTI Act and hence subject to the transparency and 

information requirements under the Act.   

 The amendment Bill removes political parties from 

the ambit of the definition of public authorities and 

hence from the purview of the RTI Act.  The 

amendment will apply retrospectively, with effect 

from June 3, 2013. 

 The Statement of Objects and Reasons of the Bill 

states that there are already provisions in the 

Representation of People Act, 1951 as well as in the 

Income Tax Act, 1961 which deal with transparency 

in the financial aspects of political parties and their 

candidates.  It also adds that declaring a political party 

as public authority under the RTI Act would hamper 

its internal functioning and political rivals could 

misuse the provisions of the RTI Act, thus affecting 

the functioning of political parties. 
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